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INTRODUCTION 

I the Acting Chairman of the Commuttee on Estimates having been authorised 

by the Commuttee 1u this behalf signed this Report on the Budget Estimates for फिट 
year 1997 98 i respect of the (1) Panchayats Department (1) Agriculture Department 

and (1) implementation of outstanding recommendations/cbservatons of the Commattee 

2 A bnief summary of the recommendations/observations of the Commattee 15 given 
पा AppendixI ITand Il 1n respect of Panchayats Departments Agricultural Depariment 
and mmplementation of ontstancing recommendations/obhservations respectively The 

summery 15 not exhaustive and for full recommendations or observations of the 

Commuttee reference be made to the main Report आते the reports of previous years (for 
implementation) relating to the departments concerned. 

3 A brief record of the proceedings of each meeting has been kept separtely वा the 
Vidhan Sabha Secretariat 

4 The Commitiee घाट thankful to the representatives of the Departments who 
appeared before the Commuttee, from tune to tume for therr valuable assistance to the 
Commztttee 

5 The Committee are also highly thankful and appreciate the working of the 
Secretary Deputy Secretary, Branch Officials of the Haryana Vidhan Sabha Secretariat 

for their unstinted, whole hearted co operation and assistance rendered by them 

CAPT AJAY SINGHYADAV 
Chandigarh Acting Chatrman 
The 14th January, 1998 Commuttee on Estimates



REPORT - 

Constitution of the Commuttee 

The Commuittee on Estimates for है car 1997 98 consistng of nine members 

was nominated by the Speaker on havingfauthorised by a motion moved and passed by 

the Haryana Vidhan Sabha 1n 15 sitting held on फिट 11th March 1997 and notfied vide 
Haryana Vidhan Sabha Secretaniat Notification No EC 1/1997 98/116, dated 2nd April 

1997 

Appomtment of Chairman 

2 Shry Sat Pal Sangwan M L.A , was appointed Chairman ए फिट Commuittee 

Sittings 

3 The Commuittee held/fixed 42 sittings (at Chandigarh and outside Chandigarh) 
छा the finalisation of this Report 

Implementations/Recommendations 

4 The Commuttee scrutinised the replies recerved from the Government in 
connection with the outstanding recommendations/observations of the Commmittee 

relating to the years 1985 86 1989 90 1990 91 1992 93, 1994 95, 1995 96 and 1996 
97 pretaming to the Industries Annual Husbandary Social Welfare Forest Trrigation 
Transport Cooperation PW (Public Health) department and Helth Departments 

TheCommattee dropped the recommendations/observations where 1t was satisfied with 

the action taken by the Government The observation of the Commuttee of the remarning 

recommendations/observations 1n respect of these Reports are contamed m Appendix 
पा to this Report ही 

Selection of Departments 

5 The committee selected the following Departments with a view to scrutimise 

पिला Budget Estimates for the year 1997 98 

1 Agriculture 

2 Horticulture 

3 Development 

4 Panchayats 

5 PWD (B&R) 

Scrutimise/Questionnaire 

6 () The Commuttee scrutmised the Budget material लि the year 1997 98 and 

framed the questionnaire relating (0 the Departments 

) Agniculture 

(1)  Horticulture 

(1) Development 
(wv)  Panchayats 

v) PWD (B&R)



Scrutinise/Oral Examination 

7 (29 The Commuttee scrutimised the material relating to the Budget Estimates 
for the year 1997 98 i respect of the following Departments 

(4)] Agrniculture 

(1) Horticulture 

(u1) Panchayats and 

(v) Development and orally examined the Panchayats and Agriculture 
Departments 

(b) The Commuttee could not examine the Development and Horticulture 
Departments orally due to paucity of trme 

8 The Committee could not scrutinse the repltes to the questionnarre relating to 
the PW (B&R) Department as the satd Department counld not supply the reples to the 
questionnaire of फिट Commuttee till the finaligation of the Report 

Supplementary Estimates 

9 The Commuttee also scrutiised the Supplementary Estimates of Haryana 
Government for फिट year 1997 98 आठ examined the representatives of the Fmance 
Department 85 well as other Departments concerned with the demands and also prepared 
thear reports thereon for being presenting to the Vidhan Sabha on the date fixed therefor 

General Observation Finance Department 

10 The Committee while scrutinising the replies recewved from the Government 
relating to the pending paragraphs of the previous reports concerning these departments 
have expenenced that the replies thereof घाट not being sent by some of the departments 
In घाट nspite of the mstructions 1ssued by the Government from time (0 ime 

The Commuttee 15 of the view and recommend that the Finance Department 
should coordmate mn this respect and rexterate these mstructions to all the concerned 
departments so that replies are sent प्रा tume वा order to streamlme the functiomng 
of the Commttee 

11 The Report of the Commuttee पा respect of Panchayats and Agriculture 
Departments are पा the following paras 
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PANCHAYATS DEPARTMENT 

13 ORGANISATIONAL SET UP OF प्रसाद HARYANA PANCHAYATS 

DEPARTMENT 

Under the sapervision of the Mmister Development and Panchayats आते 
Commuissioner Development and Panchayats the Directorate 185 been set up under 
conirol over by the Director, Development and Panchayats Haryana All admimstrative 

and departmental planning powers vested with the Director Development and Panchayats 

Haryana For the help of फिट Director Panchayats one Additional Director Panchayats 

one Joint Director panchayats one Deputy Director Panchayat, one Deputy Director 

Panchayat (Legal), one Plannmg Officer one Officer on Special Duty (वि) one Legal 

Officer and one Naib Tehstldar 15 working at State Headquarters The post of Addittional 

Director Panchayat 15 laying vacant In addition to this post of one Adminstrative Officer, 

one Joint Drrector (Panchayati Raj) one Panchayat: Raj Officer and one Deputy Director 

(Panchayat1 Raj) has been sanctioned to implement the provistons of the Haryana 

panchayat: Ray Act, 1994, but these posts are laying vacant tll now Ministrial staff 

assisis to these officers 

DISTRICT LEVFL 

A District Development and Panchayat Officer has been appointed पा each dustrict 

at distract 16961 The development works which are executed ता the villages by the Block 

Development and Panchayats Officer at block level are made undet the supervision and 

control over by this officer The establishment work of staff posted at blocks are routed 

through District Development and Panchayat Officer to the state Headquarter In addition 

to this a post ए Legal Officer has been sanctioned at district level Thus officer defends 

the court cases regarding shamlat deh of Gram Panchayat i different courts Due to 

large number of unauthorised possession on the shamalat deh ता Guhla at Cheeka block 

of Karthal District one additional Legal Officer has been posted in this block 

Due 1o more blocks m district Hisar and Rohtak one additional Legal Officer 

has been posted there to defend the court cases of Panchayats Mmustral staff assists to 

these officers 

BLOCK LEVEL 

A Block Development and Panchayat Officer has been appointed at Block level, 

who 15 on the establishment of Development Deptt This officer 1s responstble to execute 

the development works of rural areas at block level In additzon to this grants/aids 

which receives from Government for rural areds 15 disbursed by this officer 

A post of Naib Tehsildar has been sanctioned i Gukla at Cheeka This officer 

defends the cases of anauthonised possession relatmg (0 shamlat deh of Gram Panchayats 

through Legal Officer after preparing the record of such cases
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14  BUDGET ALLOCATION 

In reply (0 the questionnaire ए the Commuttee regarding the allogation of budget 
of the department for the financial year 1997 98 the reply of the department 15 85 
under 

The total budget allocated to this department for फिट current year together with 
the total amount spent therefrom till today, headwise 15 as under — 

(Rs m lacs) 
M—m——_ajor Head Scheme Budget  Expenditure Reasons 

allocated (11 date 

Non Plan 

2515 ORDP Panchayati Ray direction& 
(Non Plan) Admn (Panchayat Deptt ) 
Headquarter 44 36 19 63 

do HRDF Scheme {Headquarter) 6 56 2 80 - 
do Election Staff (Headquarter) 10 56 387 
do Matching Grant Staff Headquarter 1 59 050 - 

6307 26 80 

do Distrct Staff 91 84 3289 
do Grant गा! 210 to Zda Panshads 117 50 63 00 
do Grant mn पाएँ to as Honorarum/ 

Uniform Allowance to Gram 
Chowkidars 371 90 

do G I A to Panchayats Constituted 
under the PP Act fee & fines) 00 05 
All India Panchayat Panishad 00 05 

581 34 95 89 

do Charged 010 

Plan Scheme 

6515 ORDP Revenue Earning 72 00 Funds not 
(Plan) released by 

the FD 
2515 ORDP Matching Grant 180 00 do 

(Plan) (including public share) 

do Adhoc Grant m aid to PRIs 
on the recommendation of 

tenth finance Commuission 2066 00 do 

2318 00



& 
9 

During the oral examination of the department the Committee observed 
that a very small amount has 50 far been spent by the department inspite of the fact 

that more than half of फिट financial year 15 over 

The Committee, therefore, desire that फिर department to ensure that the 

amount/funds allocated to the department for the current financial year should be 
utibsed/spent well in time 

The Commttee also desired that फिर department should make efforts to spend 
the funds allocated पा four quarters of the year proportionately to avoid any 
wrregularties etc 

15 MATCHING GRANTS 

On a question made by the Commuittee regardmg the detatls of Matching Grants 
under the Planming Scheme the representatives ए the departraent stated that a demand 
of about Rs 45 lacs 15 pencding with the department The Commaittee was also assured 
by the departmental representatives that a detatled policy regarding the release of 

matching Grants shall be mtimated (0 the Commsttee The Commuttee was also mnformed 
that the release of the Matching Grants depends upon the availabuity of the funds 

The Commuttee, therefore, desired that the total amonnt of Matching Grants 

released by the department पा the finalisatton of this report be supplied to this 
Commuttee 

The Commuttee further desired that efforts should be made to release the 

amomnt of matching Grants as soon as the amount 1s deposited by चार concerned 

mstitations 

पुर Committee further desired that the department to supply धार detal of 

pending cases, If any, with the department, alongwith फिट reasons therefor 

16 VACANTPOSTS 

In reply (0 the guestionnaire of the Commtiee the departimental representatives 

supphed the followmg information with regard to the various posts lymng vacant with 

the department 

Headquarter 

Class I 

St Name of post Vacant Since when Reasons 
No post these posts 

are lying 

vacant 

1 2 3 4 5 

1  Additonal Director 1 1 10 96 By promotion 
Panchayats Thas post f:lled up dy the 

Development Department.
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1 2 3 4 5 

2 Admimstratne Officer 1 9/94 Thas post has been created 
पा Haryana Panchayati रिया] 
but due (0 not finalising the 

mode of requirement, it 
could not filled up 

3 Panchayati Ray Officer 1 9/94 do 

4 Deputy Director (PR) 1 5/94 do 

Class वा 

1 Nab Tehsildar 1 5/97 Due to transfer from 
Revenue Department 

Class I 

1 Assistant 3 Under 10%cut 

2 Semior Scale 2 9/94 These posts have been 
Stenographer created under Panchayat 

Raj Act, 1994 but due to 

non finalising of the mode 

recrmtment These posts घाट 

lying vacant. 

3 Steno Typist 2 9/94 do 

4 Clerk 13 1/90 9/94, 8/95 Due to promotion of 
Assistant 

3/97 

5  Patwan 1 9/92 Due to non availability of 

the candidate from Director 
Land Record 

6  Store Clerk 1 9/94 Due to promotion on the 
post of Asstt 

7  Reader 1 2/82 Due to ban to not filled up 

the post 

8  Jumor Scale 3 9/94 Two posts sanctioned 
Stenographer under Panchayatt Ray Act 

1994 but not finalised 
mode of recruitment of फिट 

postof ADQ/DDP (PR) 
these posts are Iymng vacant 

one post vacant due to 
promotion of Assistant. 

Class IV 

1 Peon 1 8/95 Due to deputation पा Zila 
Parishad
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1 2 3 4 5 

District Leval 

Class दा 

1 Legal Officer 2 2/96 2/91 One post sanctioned पा Dastt 
and 11/95 Panchkula and two posts due 

to promotion of B D PO 

2 Naib Tehsidar 1 7/90 Due to transfer from 
Revenune Department 

Class दा 

1  Deputy Supenintendent 3 2/96 9/96 One post sancticned District 

Panchkula one post under 
10% cut and one post due १0 
death 

2 Asststant 2 8/95 Due to deputation of Zda 
Parishad 

3  Store Clerk 8 3/97 Due to promotion of 
Agsstant 

4  Cletk 9 1/94 and 8/96 Due to promotion of Store 
and 2/96 Clerk and one post due to 

death 

5  Steno Typist 3 4/95 8/95 One post due to resigation 
one post due to deputation 
छा Zila Panishad and one post 
sanctioned n Daistrict 
Panchkula 

6  Junior Auditor 2 4/95 and 8/95 Omne post due to death and 
one post due to deputation 

पा Zi1la Parishad 

Class IV 

1 Peon 4 5194 3/96 Three posts vacant due to 
and 4/97 retirement and one post due 

to appointment to Gram 
Sachuy 

2 Chowkidar 1 11/95 Due to promotion of Peon 

Class ITT 

1 Social Educationand 09 1/97 and8/97 Due to promotion of 

Panchayat Officer BDPO 

2 Junior Engmeer 11 3/96 Due to promotion of S D O 

(PR) 

3 Head Clerk/Assistant 30 1/96 4/96 6/96 19 posts under 10% cut and 

(General)/(JRY) 10/96 1/97 2/97, 11 Posts vacant due to 

5/97 and 8/97 retirement
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1 2 3 4 5 

4 Patwan 58 12193 19 posts vacant due to 
18 5936/94 promotion of SEPO 
19 2 96 and two posts due to death, 5 
26396 posts due to retirement and 

32 posts due to non- 
avatlable suitable candidate 

5 (दाद 04 12/96 Due to promotion of 
Assistant 

6  Gram Sachiv 544 Since 1993 Due to retirement/death 

Class IV 

1 

17 

Peon 48 397 19 posts vacant due to 

promotion of Clerk 29 posts 
vacant due to retirement 

sice 1993 to 31 8-97 

After oral exanumnation of the department, the Commuttee desired that the 

department should take immediate steps to filled up the vacant posts of Gram 
Sachavs, Patwaries, Head Clerks/Assistant, J Es, SE PO and Panchayat1 Raj 

Officers at the earliest under iInimation to the Commttee 

COMPLAINTS/EMBAZZLEMENTS 

The Commuttee desired (0 know the detail of complamts recerved and enguiry 
conducted regarding the embazzlement, misappropriation irregularties of funds agamst 
the officers/officials of the department during the last three years reply of the deptt 15 

as under — 

Sr  Name of Gram Block Mis appropriation Remarks 
No  Sachiv embezzlement 

Sarvshn 

1  Dharam Pal Dadn 900/ Enquury Officer 

has been 

appomted. 

2 Chand Singh छापा Khera 26550/ do- 

3  Rapnder Smagh Rohtak 635/ do 

4  Ram Chander Ben 2700/ do 

5  Jagdev Chhachhraul 15000/ do 

6  Knshan Chand Khol at Rewan 20292/ do 

7  Ved parkash Safidon 25000/ do 

8 Mam Ra Radaur 96000/ do 
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During the oral examnation of फिर department, फिर Commuttee desired to 

know wether the enquiry under these cases have completed The representatives of 

the department mformed that the enquiries in these cases are going on 

The Commuttee, therefore, desired that the department should make efforts 

to decide the cases after completing the enquiry at the earliest, under intimation to 

the Committee 

18 PENDING COURT CASES 

During the oral exammnation, फिट Committee pomted out that the mformation 

regarding the pending cases m varous courts, alongwith फिट financial mmplication 

envolved therem has not been supphed by फट department, 25 desired vide question No 

5 (b) In response thereto the departmental representatives assured that the 5810. 

information will be intimated to the Commuittee 

The Committee, therefore, desired that फिट said information, if any, be 

supphed to the Commuttee at the earhest 

19 VARIOUS SCHEMES 

In response to the questionnaire of the Commuttee relating to the details of funds 

allocated for फट vartous schemes of the department duting the last three years फिट 

reply of the department 15 as 

The description of the schemes are as under -- 

(1) Revenue Earmng Scheme — Under this scheme intrest free loan 15 

given to Panchayats/panchayat Samitis to undertake the development work hike 

mstallation of tubewells, pumping sets, construction of shops, Flour Mulls etc The 

loan is recoverable पा 30 yearly instalments 

(2) Matching Grant Scheme — Under this Scheme the people seek financial 

helps equal to the amount raised by them as volentary construction except girls 

schools m the state and girls hostels m Urban areas where the amount of grant 15 

twice that of the contribution 

Under this scheme people themselves identify the works and are associated though 

out फिट 1mplementation of the works Under this scheme the grant 15 sanctioned for 

constraction of school buildmgs, Haryjan and Backward chopals payment of streets, 

Hospitals and other development works, Under thss scheme two 0055 of Agsistants and 

one post of clerk has been sanctioned at Headquarter 

(3) Pilot Project Scheme — It hasbeen decided by the Govt. to undertake 

integrated development works था some villages of Haryana State through Village 

Development Samities Under this scheme works are undertaken by the Village 

Development Sammti which is the registered Society This 1s not a continuing scheme 

only Rs 209 lakhsand Rs 200 00lakhs were sanctioned as special Central Assistance 

during the year 1994 95 and 1995 96 respectively for 41 villages @ Rs 10 lakhseach 

(4) Aravah Vikas Sanghthan — It has been decided by the Government to 

undertake development works पा the aravali range through Aravali Vikas Sanghthan
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T'or this purpose an amount of Rs 100 lakhs was sanctioned 25 special Central Assistance 
during the year 1995 96 This amount has been kept as corpus fund पा the bank The 
terest accrued therefrom will be utilised on development works by the Aravali Vikas 

Sanghthan 

(5) Grants 1n 210 to PRI on the recommendation of 10th Financial 

Commussion — 10th Financial Commission has recommended special central adhoc 
grant amounting to Rs 8264 lakhs for four years 1996 97 to 2000 to PRIs During the 
years 1996 97 an amount of Rs 2066 lakhs has been recommended Out of which 
1033 00 lakhs was released by the Government Under this scheme the grant will be 

distrbuted (0 Zila Parishads on the basts of population The Zila Panghads will further 
distribute the amount to Panchayat Samitis on the 02515 of population and the Panchayat 
Samities will allocate फिट amount to Gram panchayat for utilisation on varions 
development works 

(b) The details of funds allocated for vanious schemes of the department 15 

given as under 

1994 95 (Rs m lakhs) 

St Name of scheme Funds allocated/ Admamstrative Labour 

No released Charges Charges 

1 2 3 4 5 

! Revenue BEarmng Scheme 306 

Matching Grant Scheme 199 98 125 

3 Pilot Project Scheme 209 00 

412 04 125 

1995 96 

1  Revenue Eaming Scheme 158 

2 Matching Grant Scheme 276 64 118 

3 Pilot Project Scheme 200 00 

4. Aravali Vikas Sanghthan 100 00 

(kept as corpus fund) 

578 22 118 

1996 97 

1  Revenue Earnmng Scheme 223 

2  Matching Grant Scheme 74 47 1 40 

3  Special Central 1033 00 

GIA to PRIs 

1104 70 140 

Duning the oral exammauon फीट departmental representative stated that फिट 
Aravaali Vikash Sangthan consists of 8t010 societies of the area It was further stated 

that the money 18 provided by the Government of India
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After oral examination, the Commttee desired that the department to 
mtmate फिर money spent on these schemes during the year 1997 98 

It was further desired that the detail of the following schemes be also 
Intimated tio the Comnmuttee 

1 Revenue Earming Scheme 
Pilot Project Scheme 2 

3 Aravah Vikas Sanghtan Scheme 
4 Special Central Adhoc Grant पा aid to PRIs on the recommendation 

of the 10th Finance Commuttee 
It was further desired that the achievements made by the department under 

these schemes be mtimated to the Comnuttee 

20 SCHEMES SANCTIONED AT THE FAG END 
With regard to the questionaire regarding the Schemes of the Department 

sanctioned at the Fag End of the financial year during the last three years the department 
reply 1s as under 

Y 

The following schemes of this department were approved/fund released by the Government at the fag end of the financial year 
(1) Pilot Project Schemes — This scheme was sanctioned durmg the year 

1994 95 and 1995 96 by the Government at the feg end of फिट both years because this 
scheme was approved by the planing Commussion at the mrddie of the year 

(2) Aravahh Vikash Sanghthatn 
Govemment at the end एव the financial year 

— This scheme was appeoved by the 
1995 96 because this 15 the new scheme 

(3) Special Central Adhoc Grant m aid to PRIs — Under this schemte the 
funds were released by फिट Government at the fag end of the financial year 1996 97 
because this 15 the new scheme 

The Commuttee, therefore, desired that the efforts should be made by the 
department to get the schemes sanctioned at the earlsest so that the tunds allocated 
may be spent properly and i ime 

21 PUBLICITY 
During the oral exammation of the department the representatives of the 

department mformed the Commattee that the department has not published any Booklet/ 
Laterature for grving publicity of various schemes of the department It was further 
mformed that the said literarture 15 distriby 
Development Department 

ted/provided by the other department 1 e 

The Commuttee during the oral exammation observad that most of the Panchayats 
of the State are not fully aware about various schemes of the department The Commuttee 
further observed that the Gram Sachives of पीठ Panchayat so not take mterest m the 
Welfare Schemes which observations was supported by the department and assured that 
efforts are to be made by the department 

The Commuttee further observed that the d\eparlmental system regarding allocation 
of fonds 15 not proper 

i
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Therefore, the Commuttee desired that the gram Panchayats be made fully 
awere about the schemes of the department 

The Commuttee furtherdesired that the distribution/allocation of funds should 
be made available at घाट Block level instead of District level 

The Commttee further desired that the action taken as above be mtimnated 
to the Commttee 

22  ANNUAL ADMINISTRATIVE REPORT 

With regard to the mformation regarding the Annual Admmistrative Report of 
the department, the reply 15 85 under 

Annual Admimstratrve Report of the Department has been published upto the 
year (993 94 

So far as the preparaton of Annual Administrative Report for the year 1994 95 
to 1996 97 15 concemed 1t 1s stated that msprte of all out efforts the required information 
has not been recerved from the District level offices and due to this the Admunsstrative 
reports for the above 5810 years could not be prepared Remunder and Dem Official 
letters have been tssued to the concerned Deputy Commisstoner 

Now फिट figures of the Administrative Reports for the year 1994 95 have been 
recieved and the report 15 being prepared 

After gong through फिर reply of the department and oral Exammation of 
फिट department representatives, the Commnttee desired that efforts should be made 
by the department to publish the Admumstrative Report, up to date, under intimation 
to the Commuttee 

23  ENCROACHMENT OF LANDS 

The Commuttee destred 10 know the names and addresses ए the persons/party 
who have encroached upon the property/lands of the department The department replied 
that there 15 00 land पा the department upon which any person/party have been encroached 
upon 

During oral exammation theCommaittee observed that m most of the villages 
the unauthorised persons have encroached upon the land of the panchayats The 
representative of the department stated that since there are morethan 6000 Gram 
Panchayat on the State the information as desired by the Commattce may not be 
supplied with 2 3 months 

The Comnuttee observed thatinsome of फिट villages the phirms and Common 
land have been encroached upon by the unauthorsed persons and this tendency 1s 
ncreasing day by day m the villages Therefore, फिट department to take action at 
the earhest at gross reot level and the Commuttee be informaed about the action 
taken, within 6 months 

24  VEEICLES 

With regard top the mformation regarding the vechicles with the department the 
reply 15 85 under 

The following type of vechrcles are 1n possesion of department at headquarter
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S No Name of vechicles Type of vehicles Purpose 

1 Car HRO8 A 0066 Ambassador For the use of Head of 

the Depariment 
2 Jeep HRO3 A 6161 Mahimdera & For घाट use of Officers 

Mahindera and staff 
3 Jeep HRO3 A 0944 do do 

4 Jeep HRO3 1177 do do 

Justification — Car 15 for the use Head of the Department and other three 
vechicles are for the use of officers to inspect the Cattle fairs and for the mspection of 
field officers and other officials purposes 

(b)  The following amount has been spent on the reparr/maintenance during 
the last three years of the above mentioned vehicles 

SNo Year Vehicles Amount spent on repatr 
mawtenance (Rs) 

1 2 3 4 

1 1994 95 HRO8 A 0066 20,969 
HRO3 A 0944 17 657 

HRO3 1177 22 699 

Total 61,325 

1995 95 HROS A 0066 36,301 

HRO03 A 0944 38,917 

HRO 1177 11 300 

HRO3 A 6161 7443 

Total 93,961 

1996 97 HRO8 A 0066 33,490 

HRO3 A 0944 7 506 

HRO3 1177 18 246 

HRO8 A 6161 6 689 

Total 65,931 

Durmng the oral Examination, the Commttee desired that फिर required 

information at Block levels be supplied to the Commuttee 

25 OFFICES WORKING IN THE PRIVATE BUILDINGS 

The Commuttee desired to know the districtwise dertail ot the subordinate offices 

functiontng 1n the State पा Private Buldmgs 

Since no reply has been recerved from the department till the finalisation of 
the report, the Commuttee desired that the said mformation be supphed to the 
Commutiee at the earhest 

26  FINANCIAL ASSISTANCE TO PANCHAYAT SAMITIES UNDER 
REVENUE EARNING SCHEME 

The Commuttee asked the department (0 supply the mformation regarding the 
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assistanc given by the department (0 the Gram Panchayats Samities The reply of the 
department 1s as under 

(@  The detail of financial assistence gwven 10 Panchayats/Panchayat Samitis 
under Revenue Saring Scheme during the last there years block wise 15 given as under 

Year Dustt Block Fimancial Assistance given 

1994 95 Gurgaon Pataudr 125000 
hnd Uchana 30 000 
Ambala Barara 81 000 
Kaithal Kaithal 60 000 

Total  3,06,000 
1995 96 Bhiwam Stwam I 05 000 

Ambala Naraingarh 23,000 
Sonipat Ganaur 30 000 

Total 1,58,000 
1996 97 Kurukshetra Ladwa 139000 

Sirsa Sirsa 84 000 

- Tl 223000 
(b}  The details of development works undertaken under this scheme during 

last there years 15 as under 

Year Dastrict Block Name of ‘Work under taken 
Panchayat 

1 ठे T S 4 5 
1994 95 Gurgaon Patands Haliyabt Instalation of tube well 
1994 95 Jind Uchana Lodhar Instalatton of Tube well 

Kaithal Kaithal Kakod do 
Ambala Barara Fulel Mayra Construction of 5 shops 

1995 96 Bhiwam Stwam Barwa Construction of shops 
Ambala Naramgarh Ganauly Instalation of tubwells 
Sonepat Ganaur Dabarpur do 

1996 97 Kurukshetia Ladwa Bakal: do 
Sirsa Sirsa Bharokhan do- 

After scrutimzing the reply, the Commuttee desired that the purpose, 
alongwith the name of the Panchayat/Sarmti, for which the assistance has been 
given be supplied fo the Commuttee 

The Commuttee further desired that the criteria of gving assistance to the 
Panchayats/Samties be intimated to the Commuttee 

The Commuttee further desired that the progress made पा the development 
woi ks,undertaken by the department durmng the last three years, under Revnue 
Earning Scheme, be intimated to the Commuttee
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27  DEVELOPMENTWORKS 

Inreply to the questionnaire of the Commuttee फिट department rephied that the details 

of development works undertaken during the last three years 1s as under 

19 

Details एव worksundertaken by the village development sarmtis during the year 1994 

95t0 1996 97 

Dustt. Block Village Amount Amount ‘Worksundertaken 

sanctioned  spemt 

1 2 3 4 5 6 

(Rs 1n lacs) 

1994 95 

Narnanl Narnaul Bas Kired 1000 904 1 Pav of street and drain 

2. Three school roots 

3 Const ofconcrete road 

4 Pumphowe 

5. Water tank 

6 C.C Stent 

Total 10.00 904 

-do Ately Kmjpura 1000 996 1 Pav of street and dramn 

2. B/wall of tugh school 

Total 10.00 9.96 

do Nangal mandhana 1000 9903 1 Pav of strectand dran. 

Chaudhn 2 Const. of R.C.C road 

3 Reparof Vety hospital 

TFotal 1000 9.93 

Fandabad Palwal Attarchatta 1000 1000 1 Dhgmng ofpond 

2. Const. of Mahila training 
centre 

3 Levelhngof land 

4  Wire fencng for 

developnent of garden 

5 Installation of tubewell 

6 Const. of bndge 

Total 10 40 10 00 

Hisar Adampur Siswal 1000 1000 1 Constructon of Mahila 
Coramunty latrines 

2 B/fwall of Shamshan Ghat. 

3 एप of steet. 

do do Karbal 1010 1000 1 B/wall of shamshan Ghat. 

2 B/ wallof pond 

3 Const. of biahilx Mandal 

Bhawan 

-do -do Dhani Maha 1000 1000 1 Bj/wall of shamshan Ghat 

batpur 2 Bfwall of Govt Pry School 

3 B/wallof Community 

Choupal
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do 

Sirsa 

do 

Gurgaon 

do 

do 

do 

Adampur Bagla 

do Mada Khera 

Total 

Odhzm Tilkewala 

Total 

Dabwali Ganga 

Total 

Schna Haryahera 

do Dhaulah 

Total 

Patud: Uncha Majra 

do Khor 1 

Khor u 

Taotal 

10.00 

1000 

50 00 

1000 

10 00 

1000 

10.00 

900 

10 00 

1900 

1000 

500 

500 

20 00 

10.00 

1000 

50 00 

990 

9 90 

987 

9.87 

900 

1000 

1900 

1000 
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Earth work पा pond 

Pav of street 

Earth work 10 Pry  Gurls 

School 

B/wall of guga man 

Pav of street 

Room का (आएड Pry School 

B/wall of high school. 

Const of Anganwan ceatre 

B/wall of Shamishan Ghat. 

Const of Path. 

Installation of Tubewell 

Pav of street. 

B/wall of school 

B/wall of pond 

Completion of school 

Pav of street 

Const. of Pry school 

Const. of Panchayat Ghar/ 

B/wall 

Pav of street. 

Const. of Anganwan 
Bhawan/B/wall 

Biwallof B C Chaupal 

B/wall of Patwar Khana. 

Const of gids Pry school 

Development of garden 

Installation of tubwell 

Cow ghat. 

B/Wall of pond 

Const. of Communrty Centre 

Const. of Mahila Tratning 

Centre 

B/wall of pond 

Const of CC road 

Pav of street. 

Const of Mahula Trauning 

Centre 

B/wall 

C C meteled road 

do
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1 2 3 4 5 6 

Gurgaon Gurgaon Sikanderupr 1000 10.00 1 Pav of street. 

Ghost Panchayat Ghar 

do do Chakarpur 1000 10 00 1 Pav of street 

Total 20 00 2000 

Rohtek Ben Gocht 1000 258 1 Pav of street/drain 

2, B/wali of MadL. 

(comp report not secerved 

from DC Rohtak) 

do do Bisan 1000 749 Report regarding works not 
recerved from DC Rohtak 

do -do Sana 1000 793 Pav of street. 

Total 3000 1800 

do Jhajhar Bindhana 1000 947 Pav of street and other 

development works 

Total 1000 947 

Year1995 96 

Gurgaon Schna Bhondem 1000 1000 1 S/Tubwell 

2. School Room/B/Wall 

3  Pav of Street and Dramns 

Total 1000 10.00 

-do -do Sehajawas 1000 1000 1 Pav of streets & Drams 

2  R/Wall of Ponds 

3  SchoolRoom. 

Total 10.00 1000 

do do Samarthla 1000 806 1 R/Wallof pond and Cow 
Ghat 

2. School Rooms 

3 Road & Pav of street 

Due (0 Court Case 

Rs 194 1805 balance 

Total 10 00 8 06 

Grand Total  30.60 2806 

-do Nuh Ujma 1000 1000 1 R CC Roadand Drun 

Total 10 00 10 00 

Distt Rohtak 

Rohtak Ben Digat 1000 709 1 Pav of street, 

-do do Mya R) 1000 944 1 Aaoganwan Centre/ Pav 
of street & Water Tank 

-do do Majra (D) 1000 1000 1 Cattle Pond Path Shamshan 
Ghat, R/ Wall & Pav of 

Street 

G Total 30 00 26 53 
do- Meham Farmana 1000 447 1 Report not recesved from 

DC 

Total 10 00 4 47
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1 2 3 4 5 6 

Bhiwang B/Khera Banda 1000 1060 1 R/wall of pond 

2. Pav of street 

3 Dram of pond 

Total 10 00 10 00 

Panchkula  Barwala Barwala 1000 562 Report not recerved from D C 
do -do Tapanan 1000 764 do 

G Total 20 00 13 26 

-do Pmyjore Basola 1000 431 do 

Total 10 60 4 31 

Sonepat Gohana Mshra 1000 5.50 do 
-do- -do Saragthal 1000 900 «o- 

G Totals 20 00 1450 

Ambala Barara Barara 1000 1000 Pav of street. 

Total 10 09 10 00 

Susa Baragnda Ron 1000 ला Report not recerved from D C. 

Total 1000 — 

Yamuna Yamuna Jathlana 1000 750 -do- 
Nagar Nagar 

Total 10 00 * 780 

Hisar Adampur Mohabatpur 1000 1000 1 B/wall of Sham Ghat and 
Earth work 1n School 

Hisar Adampur Sadalpur 1000 1000 1 Pav of strect, B/wall of 
Min Bank & R/wall of 

pond 

G Total 20 00 20 00 

Hisar 2 Jakhod 1000 1000 1 B/Wall of Shamshan Ghat 
Scaocol Rooms and B/Wall 

Total 1000 10.00 

1996 97 

Amountnotsancttoned 

After scrutiny of the reply the Commuttee desired to know the latest postion/ 
progress madem the completion of the above works 

28  GRANTTOPANCHAYATI RAJINSTITUTION 

The Commuttee desired 10 know the detail of the works for which the special Central 
AdhocGranthas been released to the Panchayat: Raj Instrtution on therecommendation of 10th 
Finance Commutssion The Reply of the departmentis 85 under — 

The Total amount of Rs 20 66 crores was sanctioned by Tenth Finance Commusston 
for development works for the year 1996 97 Out ofthis amountRs 10 33 crore was released 
by France Department from which an amount of Rs 3 15 85000/ has been allotted 
districtwise for the following development works In addition to this था amound of 
Rs 2 17 15 000/ hasbeen givento HR D F Board for construction of individual Latrines
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under the Rural Sanitation Programme Rematning amount एव Rs 5 00 crore was released by 
I'nance Departmenton29 3 97 and the same was depostted पा the revolving fund of H RD.F 
because due (0 closing of financial year 1t was not possible to aistribute the same पा the 
Panchayati Raj Instituttion The details of waorks bemng undertaken under this scheme are 85 
under 

Development of Roads 

Establishment of dispensartes 

Making arrangement for water supply 

Sanction and cther public facilities 

Welfare of agriculture labour 

Construction of Commumnty Centre and Panchayat Ghars 

Construction of Stockmen Centres/Vety Dispensaries 

Construction of retaining walls of ponds becanse 1n many viltage ponds are just 

adjacent (0 the PWD roads and village abadi for wuch no funds are being 

provided by any agency at present 

9 Construction/matteling of village Phirnis/Paths 

10 Construction of Khels and Tunkies/mstallation of Tubwells for ammal and 

human being 

11 mprovement of Shamlat 1200 of Gram Panchayats Panchayat Samutis and 28 

Parishads and installation of Tubwell for rngation on such lands 

AnamountofRs 2 17 15 000/ was हारा! through H.R.D F Board for the consttuction 

of ndividual Jatrines whichhasbeen utiised through BEngimeer पा Chief (P.R ) The utilisation 

certificate have already been sentby htm An amount of Rs 3 15 85 000/ has been allocated 

to Panchayat Samitis for differentdevelopment works and the works are under progress The 

workwise reportis being called for from D C/B D P O s The utilisa.ton certificate have not 

been received so far 

The Commttee scrutimised the reply and desired that फिट detail of the works 
undertaken be supphed so that फिट same may be farther examimed 
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AGRICULTURE DEPARTMENT 
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30 ORGANISATIONSETUP OF AGRICULTURE DEPARTMENT 

The Department1s headed by the Director of Agriculture Inbrief the major activaties 
of theDepartment are asfollows — 

1 Agrcultural extention & Farmers Traming 

Cane Development 

Soul Conservation 

Soil and Watet Testing 
Agricultural Engineering 

Ground Water Assessment 

PlantProtection 

Agrnicultural Statistics 

Quality Control 

Agricultural Information 

11 Integrated Watershed Development (Hills) Project KandiArea 

12 Indo Dutch Project 

The functions/duties of फिट Department based on the above classification are 85 
follows — a 
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()] Agricaltural Extension & Farmers Trammg 

Undertheactivity timely availability of technical know how and latest farm practices 
tothe farmers areensured This programmeis being implemented in the State with theassistance 
of State Government The village Level Workers are suposed to visit the allotted fatmers on a 
fixed day during the fortmght to dehiver the techmical message relevant for the next fortnight 
Inturn these Village Extention Workers (VEWs) are tramed every fortnight atthe Sub Division 
Level Theofficersinvolvedin the traming (व the VEWs atthe Sub Division Leve] are tramed 
every month by the experts of the Haryana Agricultural Univer«ty 

This wing 1sheaded by the one additional Director of Agriculture (Extension) who at 
theheadquarters 1sasststed by two Class I Subject Matter Speciahists (SMSs) ता the discipline 
or Agronomy and Traming TheStatehasbeen divided mto two Zones of eight Districts and each 
zone 1s headed by a Jomt Durector of Agriculture (Zonal) At the district level the Deputy 
Drrecter of Agriculture who 1s ८ Class T Officer 1s head of the extension activities of the 
Department He 1s assisted by a team ot four Class IT Officers viz SMS (Tramnmg and 
Information) Assstant Plant Protectzon Officer Quality Control Inspector and Agrieultural 
Statistics Officer Atthe SubDivisionalLevel (oursub divisionsareco terminus with the Crvil 
SubDivisions) the Sub Division Agricultural Officer (SDAQ) Class I1s Incharge of various 
extension activities and he 1sassisted by SMS (HAS Class 1) 1n the discipline of Agronomy 
PlantProtaction and Trainmg Certain sub divisionshaving potential of Horticulture have also 
been provided with कार additional SMS 1n the discipline of Horticulture Each sub divisions 1s 
divided mto anumber of circles and each circle 18 headed by one Circle Agricultural Officer 
(CAQ) whoisanon gazetted official CAQ superwises thefonctioning ofa groupof VEWs Each 
Village Level Extention Worker (who can be either an agricultural gratuate and known 85 
Agricultural Development Officer oran Agnicultural Inspectoror VLW 15 responsible fortaking 
care of techmcal know how needs of 800to 1000 farmmg farmlies
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The extension hierarchy discussed above 1s also responsible for ensuring trmely and 

adequate avatlabiiity of various Agricultural mputs through various mputs handling agencies 

() CaneDevelopment 

The cane wing of the department 15 headed by the Cane Commussioner (Drector of 

Agriculture) who attheheadquartersis assisted by one Addinonal Cane Commusstoner of the 

Rank of Addinonal Director of Agniculture and one Assistant Cane Comurassioner (HAS Class 

II) Then there are three Project Officer (Sugarcane) nHA Class 1 who areresponsible for 

supervising the functiomng ए group of Assistant Cane Deve opment Officers Each Sugarmull 

zone1s provided with an Assistantcane development officer (HAS वा) who isresponstble for 

various Cane development activitics 1n his area The Assistant Cane Developme 1t Officer 15 

assisted by the A gnculture Development Officer (Cane) and & few Agricultural Inspector {Cane) 

Apartfromtaking care of vartous Cane Development Activities The staff functioning व thecane 

wing s alsorespomsble foranumber of regulatory functions relating to availabily of sugarcane 

tothesugarmlls Atpresent 12 sugarmulls out of which twoinprivate sectoras Yamuna Nagar 

and Bhadson (Indr1) and 10 other पा cooperative sector arefunctioninginthe State Onemore 

supar mull 15 being installed at Nat\raingarh butat has not started crushing operation so far 

() SoilConservation 

Theunderlymg objectveof the soif and water and water conservation programmeis to 

prevent the erosion of fertile top soil and conservation of rain water Special emphasts 1S now 

bewng given to the rehabilitation and stabhisation of semi hilly tracts by adopting Integrated 

Watershed managementconcept Atthe Statelevel there1s one Jomnt Director of Agricultural 

(So1l Conservation) and one Chief So1l Survey Officer supported by one Agroncnust and one 

Deputy Director of Agricultnre (SC) both Class [officers TheState has beendevidedinto 580. 

conservation divisions viz Bhiwam Gurgaon Karnal Rohtak and Ambala which areheaded 

by one Divisional 801 Conservation Officer HAS Clsss T Four Assistant 501 Conservation 

Officers havebeen putunder the charge of each DSCO Each soil conservation sub divasional 

1sheadedbyaClass 1 officer Designated 85 Assistant Soil Conservation Officer (ASCO) who 

15 Assisted by aADOs (SC) and 20 AI(SC) Inaddition toabove oneProject Officer Agriculture 

15 functiomng at Panchkula This special project 1s headed by a Project Otficer (500) 

Conservation) who1s also of therank of DSCO TheSo1l Conservation wing isresponisblefor 

designing and plannmg of so1l conservation works Thereisone DDA (SC) Ambalaresponsible 

fordetaledsoil survey Atthefieldlevel fewsurvey teamshavebeen constituted tor carrying 

out detarled soilsurvey work 6800 headedbya Soil Survey Officerin HAS Class-Iltank The 

Deputy Director of Agriculture (S8)1s alsoresponsiblefor corelating datarelatmg to sorl profile 

{iv) SoilandWater Testing 

Analytical testing of 50] and water s exiremely necessary for derrving opttmumbenefit 

of fertilizer apphication as 1t helps m knowing the ferulity status of the 801 This facility has 

been provided through 25 soil testing laboratories established at Sub DivisionalLevels Each 

soiltestinglab 1sheaded by one Soil Testing Officer (Class II) whosisassisted by ASTO(ADO) 

and afew Junuor Scientific Assistant (non gazetted) Thereis oneJoint Director (So11 Testing) 

1nHAS Class Ibased at Karnal who supervises the functioning of the departmental 501 testing 

laboratories
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&  AgnculturalEngmeering 

Themamworkof theEngineering Wing of the department1s propogation of use of various 

farmmachinery/implements with the farmers 1nstallaton of tubewellsand णिए gasplants This 

wingisheaded by ADA (AR)and Jomt Director (है लि Class officer whoisassisted by another 

Class I Agriculture Engineer at the Headquarters Each districts has been provided with the 

Assistant Agricultural Engineer/Sub Diviston Officer Class I with sometechmeal supporting 

staff 

(D GroundWater Assessment 

There1s Ground Water Celtin the department which 15 primanly responsible for assessment 
of ground saterresourcesinthe tate andmoenrtonng of its utthsatton Itis also-esponutble “or 

sending groumd water datato theNABARD and Central Ground Water Board onthebasis of which 

4s assessment 18 made every year as to how many number of tubwells can be mnstalled पा the 

particular area This wing 1sheaded by Research Officer (GWC) There are 6 Class Iposts of 

Hydrologists Sposts of Assistant Geologistm the State who areresponsible for the supervising 

the function of the ground water cellin the respective districts They also mamtamed 8 small 
Laboratory ता each district for analysing of water samples They also maintained a list of 

observations wells for recording ground water levels and 1ts quality They are assisted by 

supporting Technicaland Mimsterial Staff Apart from above post of Water Development 

Specialists at theheadquarters and onepost each of Assistant Geophysiestat Kurukshetraand 
Assistant Engmeer (Design) at Gurgaon are also sanctioned 

(vi) PlantProtection 

The Plant protection work 18 looked after by the Locust Control and Plant Protecton 

Officer (LCPPO) who 15 a class I officer located at the headquartgers He 1s responsible for 

survellance and control of variousplantpests and diseases m thedistricts the PlantProtection 

work 1s taken care of by a Class दी officer designated as Assistant Plant Protection Officer 

(APPQO) Each APPO 1sassisted by a ADO (PP) ateach blockheadquarter TheDeputy Director 

of Agriculture Incharge of istrict 1soverall Incharge of vanious plant protection programme पा 

the districts 

Furmgation work 15 handled by a seperate set of staff headed by फट Plant Protection 

Officer (P&S) whois alsoaClass 1officer and s assisted by APPOs (F&S)n the distmicts The 

fumgation staff 15 alsoresponsiblefor organismg antt ratcampaign There1s oneJomt Director 

of Agriculture (Plant Protection) who supervises the work of LCPPO and PPO (F&S) 

(चिप Agriculture Statistr 

Thedepartmenthas asufficiently strong statistics base becauseno amount of efforisin 

planning can bear frunts uniess thereis strong database Thereison Assistant Statistical Officer 

Class I 1n each district with a number of non gazetted officials for collecting various data, 

mcludingerop yieldsdata Atthestatelevel thereis oneJomtDirector and oneDeputy Director 

(Stat ) m Class 1 one post of Statistical Officer (Class I) and three posts of class 11 With the 

commussiomng of the World Bank Aided Agricultural Extension Project this wing has been 

strengthened further for carrying out varnousmonitormg and evaluation surveys Forthiswork 

there1s one Addritional Director {Stat ) who1s Assisted by one BEconomust(Class I) andone 

ProgrammerinClass I
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(x) Quality Control 

For ensunng quality of fertiizers Pesticides Weedicides etc each district has been 
provided with one Class I officer known 85 Quality Controll Inspector whoisresponsiblefor 

drawal of samples and getting them analyst fromrecognisedlaboratonies Apart fromthese QCIS 

few other officers ता the districtsike ADA JDA DDAs and SDAQs arealso responsible for 

ensuring quality of these costly mputs there are two fertlizer quality control laboratories one 

cachat Karnal and Hissar eachheaded byaClass [officer Inadditionthereisalso apestcides 

Lab atKarnalandthattooisheadedaclass Iofficer known 85 Analytical Chenust Forensurmg 

thegualtty of seed the departmentis mamtaining a Seed TestingLab atkarnal ThelIncharge 

oftisLab 15 Seed Analyst an officer of HAS Class ITrank 

(x) Marketing 

Marketing wing deal the development aspects of marketing of agricultural produce 0 

the state Under the marketing activities the department performs marketing surveillance an 

disemmation of marketing mformation work by collecting dataregarding prevailing rates and 

trends 1n various mmportants mandies In addition regulatory work to cold storage Cotton 

Ginning and Pressing Factories quality markefing (AGMARK) of various Agricultural products 
1salsounder taken by themarketing wing This wingisheaded byaClass Iofficer viz marketing 

Officer whoisassistedby two Assistantmarketing Officers attheHeadquarters and two Class 

H Officersn the field The Agnicultural Development Officers (Marketing) are posted at the 

1mportant mandies m the State (0 take up Agricultural Marketing Development activities 

(xi) AgriculturalInformation 

Agricultural Information Section 1s 8 small पाए at the headquarters It:sheaded by a 

Class [1Officer knownas Agncultural Information Officer This Controls the functtoning of the 

departmental Press atRa1 Themain function of this wing s to organise various exhibitions and 

showsforhigh hightirg theprogress/achievements madein the field of Agricultural and tomake 

the farmers aware of the various facilities being made available to them by the Govt 

There1s also onepostof FarmRadio Officer (Class II) nnder the schemefor lratson work 

with A IR The Additional Director Extension use to supervise the activities of Information 

Section 

The Department 8150 functions रू a controlhimg Departmet for the following Boards/ 

Corporations 

1 TheHaryana State Agricultural Marketmg Board 

2  TheHaryanaSeedsDevelopment Corporation 

3 TheHaryanal and Reclamation and Develoopment Corporation 

4 ‘TheHaryanaAgro Industnes Corporation 

5  TheWarehousing Corporaton 

The Government have also established onendependent Seed Certification Agency for 

carrying out seed certification work This agency 1s headed by an officer of the rank of Joint 

Director of Agriculture drawn of deputation from the Department 

Separate staffhas also been provaded for carrymg outa number of special programmes 

hke cotton development, development of oilseeds and pulses etc There 1s one Joint Director
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of Agriculture (cotton) assisted by one Assistant Cotton Extention Officer (Class 10 at Sirsa Likewse thereis one Jomnt Director of Agnculture (pulses) 81 the headqaarters Theres apost of Additional Director of Agriculture (General) who supervises a number of programmes In addiction there1s 8 Deputy Director of Agriculture (Hqs ) who 1s sort of a staff officer (0 the Director of Agriculture Then there 15 one Deputy Director (cash crops) n Class I and one Assistant Seed Production Officer (Class II) at theheadquarters 

'IhccstabhshmentmnglsheadedbyoneAdnunmtrat]vcofficer anH 5 5 Officerand he s assisted by twoEstablishment Officers of Class ITrank alongwith supporting statt There are three posts of Accounts Officer at the headquarters who are drawn from the 17 mance Department 

(xu) Integrated Watershed Development (Hills) Project KandiArea 

UnderIWDP (Hills) Kand; Project, 363 posts are sanctioned of differentcadres This projectis supervised by Project Director mn the Rank of Addittonal Director of Agricultore He 15 assisted at the headquarter with Subject Matter Speciahist (Forestry) of Forest Department, SubjectMatter Specialist (Soil Conservation) Hydrologist, Project Economist DesignEng1 neer Institutional Officer Accounts Officer and Superintendent Besidesthis there are other supporting staff of Technical Assistants Assistants Personal Asstt Stenographers Clerks Peonsetc at theheadquarters Atthefieldlevel thereis aProjectOfficer (SC) who 15 stationed at Yamuna Nagar who supervises the work of Assistant Soil Conservation Officers (Kandi) Chhachhraul! Naraingarh and Panchkula Eachof themarefurther supported by three Agn Dev Officer/Agr1 Inspectors/Surveyors and other supporting staff Por looking after the work of forestry component, Drvisional Forest Officers stationed at Panchkula and Yamuna Nagar assistidly three Range Forest Officers each andsupported with Foresters and Guards For Iooking afterthe work of AnmalHusbandry oneDeputy Director Anmnal Husbandry supported with two Vety Surgionsandother VLDAs The Horticulture wing 1s supervised by Project Officer (Hort ) stattioned at Panchkula who 1s supported with Hort Dev Officers and Malies 

(गा IndoDutch Project 

Project Director under this project1s the Director of Agriculture He1s beimng assisted by Executtve Project Director of Agniculture Hesbemg assisted byExecutive Project Director ntherank of Addl Director of Agr1 (post not sanctioned) TheHeadquarter of this projectis atKarnaland is being looked afterby Deputy Project Director Heis assisted by three Assistant Engmeers of various disciplmes like varions design Constructionand Machinery 
Assistant 801 Conservation Officers stationed at Karthal and Gohana arealso partofthe project Theyarealso strengthened with Agriculture Development Officer/Agniculture Inspec tors Besides this atHQs thereisone Institutional Officer Head Assistant Accountant, Juntor Engmeersfortheplanmng design construction machimery storesetc Intotal thereare 96 posts and out of s 70 posts are filled 

This project s supported by Chief Technical Advisor from EUROCONSULS and Co Teamleader from WAPCOS They arefurther strengthened by shorttermconsultants on different subjects
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31 BUDGET 

In reply to फिट questionnarre the department informed the Commuttee that the total 

budgetaliocatedunder themajorhead ‘2401—CropHusbandry—2402—Soil Conservation 2702— 

Minor Irngation 2435—Agricullure Programme &2415—Agr Research to the Agriculture 

Departmentfor 1997 98 and the amont spenttill today (9/97) 1s asunder — 

Rs 1nJacs 

Major Head Budget Expendttureupto 9/97 

2401— CropHusbandry 1997 98 

NonPlan 2767417 105909 

Plan 2193 66 82932 

Total 4961 13 1888.41 

2AP— Soi1lConservation 

Non Plan 41951 19963 

Plan 275800 126874 

Total 317751 146837 

2X2— पाए Irrigation 

NonPlan 16084 98 63 

Plan 2200 — 

Total 182.84 9863 

2435—Apr Programme 

NonPlan 2900 1975 

Plan 500 250 

Total 3400 2225 

2415— AgriResearch 

NonPlan 349011 178006 

Plan 152900 30225 

Total 502511 216230 

G Total 1338059 563996 

Dunng oral examumation the departmental representatives stated that the amount 

recetved upto September 1997 has been spent 21 out efforts are made to पट the amount 

m tume 

However, चार Commttee desired that the efforts be made tofully utihze the allotted 

amountproperly andin tme 

32  VACANTPOSTS 

Inreply to the questionnarre of the Commuttee theinformation with regard to the vacant
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posts 1sasunder — 
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The Iist of class I & II posts lying vacantis as under 
® It1s not possible to mdicate exact date vacant post as these are transferable 
(1)  Thesepostsare lymng vacant mawmly dueto (1) 10%outm posts by Government 
()  Nonreceiptofrecommedations of suitable candidate from HPSC/SSEB 
av) Govcrnmcnthavcrccently imposed ban on directrecruitment 
\Y)] Due to retirement 

I_astofvacantHAS—Class—Ipost 
ABA (Gen ) Chandigarh 31195 Due to retirement 
Marketing Officer 31597 Duetoretirementof Sh S K Tondon 

Shri Y s Malik HAS II 15 holding the 
addttional charges of the post of M O 
Haryana, Chd 

SMs(Trg ) Chandigarh 31397 Duetoretwementof Sh L C Sharma 
AD (Biogas) 1790 Duetoretrement of Sh V P Keshyap 
DD (State) T&R Chd 81295 Duetopromotion ofsh B S Gulia 
पाए Officet (Kandi) 31796 Due to transfer of Sh ZS Anasn 
Panchkula 

Agrostologist(Kandi) Post1s 
Panchkula Iymg 

vacant 

since 

creation 

Institutronal Officer (Kandy) -do Agn Development Officer Class पा 18 Panchkula working agast thispost 
PO (2 छाए ) Panchkula do Postheld inabyance 
DDA (So1l) Survey Ambala 8797 Dueto transfer of M 5 Balyan 
DDA Yamunanager 1-8 97 Duetoretwrement of the S 5 Sharma 
JDA (Zonal) Karnal 1897 Due to retirement 
XEN (Hopp) Karnal 795 Dueto transfer 
ADA (Extn) 61097 Duetransferof Sh R P Malikinthe HSSCA 
DDAGurgaon 1797 Due to retirement एव Shr1 Ganga Ram 
DDA Bhiwam 11197 Due (0 retirement of Shrt Far Bhagwan 

Smgh Chauhan 

List of vacant posts of Class दा 
SMS (Agro) Cheeka 

SMS (V) do 
SMS (Trg) -do



ASCO 

SMS(PP) 

SMS(T&D 

(F&S) 
AlIO 

SMS(PP) 

ASCO 

SMS(PP) 

APO(SA) 

SMs (PPO 

SMS (Trg) 

ASO 

SMS (761) 

SDAO 

SMS (Trg) 

SMS (SC)NTI 

SMS (AE) ATI 

# 0 (0४0) 

510 

SMS (PP) 

AMS(Agro) 

SMS (PP) Safidon 

SMS (Agro) 

SMS (Agro) 

STO 

SDAO 

SDO 

STO 

STO 

SMS(Trg) 

SMS(PP) 

SMS(Trg) 
SMS(®PP) 

FarmSupdt GAS 

STO 

ASO 
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Kuruksheira 

-do- 

Karnal 

Karnal 

Karnal 

Dadr 

Fatehabad 

Tohana 

Tohana 

Fatehabad 

~do- 

Hans1 

Sirsa 

~do
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A G (GIO) 

SMS (Hort ) 

SMS (Hort) 

SMS (Agro) 

SMS (Agro) 

SMs{PP) 

SMS(T&ID) 

SMS(T&I) 

SMS (Trg) 

Supdt. 

Supdt. 
SMS (Agro) 
SMS{Trg) 

STO 

SDAO 

SDAO 

SMS (Hort.) 

STO 

SMS (Hort.) 

SMS (Trg) 

SMS{PP) 

SMS (Agro) 

Supdt. 
Supdt. 
Supdt 

APPO 

SMSHort ) 

SMS(Trg) 

SMS(Agro) 

SMS(Hort ) 

SMS(PP) 

SMS(PP) 

SMS (Trg) 

ASPO 

ASO 

P A (Stat) 
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Mohindergarh 

Narnaul 

Gurgaon 

Kurukhsetra 

Ambala 

-do-



76 AAE 

77 EO 

78 Supdt. 

79 -do 

80 ~do 

Agn Inspector/Surveyer 

Marketing Sub Insp 

TO 

CHD 

HD 

Tracer 

Computor 

Artists 

Machamc 

Well supervisor 

Drillers 

Asstt Drillers 

MechamicBorer 

सवा Compressordriver 

Welder 

Pump Operator 

Blastor Operator 

AugtoMachanic 

Filter 

Patwar: 

LA 

Tradelayman 

AzoPrimter 

LA (NonMatnc) 

Learnor Binder 

Distbutor 

Driver 

उ 5.2. 

CAO/TA 

38 

-00- 

-do- 

~do 

Sonepat 

Jind 

Listof Class-IIN & IV 

Vacant Post 
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ADO 
110 

SO 
2 

T A (Stat.) 
3 

Statistical Asstt. 
8 

Quality Marketmng Ins 2 
ADO(FI) 

4 
TA.(WC) 

9 
SO (GWC) 

10 

HeadquarterStaff 
SO 

DS 

Asstt 

Sr Scale Steno 

Jr Scale Steno 

Steno Typast 

Clerk 

Peon/Chowkdar 

B
O
\
A
N
L
A
\
!
H
M
 

Field Staff 
DS 

Acctt 

Clerk 

Sr Scale Steno 

Jr Scale Steno 

Steno Typast 
17 

Class IV 
45 

o 
I
 
=
~
 

During oral exammnation 1t was stated by the departmentthat most of theposts are lymng vacantduetothe tmpositton of 10% cutinrecrmtments It was further mformed that trme totime thevacantpostslike A.D Osetc arereferred to theHS S C forrecommending the candidates forappomtment 

The Commuttee also pointed out that most of the field staff remains absent from duty The departmental representatives mformed that ttme to time checkm g of the field staff 18 conducted and action taken againstthedefaulting officials The Chamrman further pomted out thata complaintregarding the office of Dabwal was maden the past but no action was taken againstthe delinquent official and the complamt was filed The department assured to lock into thatcompiamt The Commuttee was particularly concerned about the vacantposts of A D Os 
The Commuttede, therefore, desired to expedite thematter tofillup the vacant posts as arelymg vacant tillnow under mtimation to the Commuitee
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33 SUPPLYOFFERTILIZER/PESTICIDES 

During aral examnation of the department, the Commuttee pomnted out thatthe fertilizer 

and Pesticides supphied to the farmers are of sub standrad The bags of the fertilizers are found 

underwezght The departmental representatrves stated that the checking of फिट stock 18 being 

made 

The Commnttee, therefore, desired that action be taken पा this regard, under 

mtmation to the Commuttee. 

34 EMBEZZELEMENT/MISAPPROPRIATIONETC. 

The Commuttee desired to know the detatls of thecases of embezzlementete Thereply 

of the department 15 asunder — 

Sr No Name of the Officer/ Boef part:cular Action Latest Position 

Officials taken 

1 T एन Singh, HAS STO Misappropnation Charge Enquiry pending %ith 1O 

Ballebhgarh of cotton crops sheleed Vig) 

at CAS dunng 

1980-81 

2 Hardawan Lal HASTI Regarding Eaquiry -do 

UnderSuspention retephion of pending/ 

Sh. Budh Smagh Charge 
Daver after _sheteed 

termenation and 

cansing 1055 10 state 

of Rs 48000/ 

3 Ranvir Singh HAS IT Reg Misappropra do Enquiry conducted by 

tron of Rs 160000/ Horticulture Deptt which, 
1spend with 10. (Vig) 

4 Abbash Hedar HAS IT Reg 1imegulansation  -go Comments on the reply of 

1n SC Work amoun the officers 15 awated 

ting to Rs 38 Lac from DSCO Gurgaon 

5 Vir Singh HAS 11 Reg mususeof offi  do The reply 15 bemg sent to 

लगा power of DDO Haryana Govt shorily 

and misappropriaticn 
amountngtoRs 1 65 

Lac 

6 RK Dawadi HASII Reg excess payment Charge Commenis on reply of फिट 

of pnemumonSC  Sheteed officer are being sent to 

work amountng to Haryana Govt. shorly 

Rs 235Lac 

7 Katar Singh Verma U/s Neghigance perfor -do The reply of the officer 

mance of official with the comments of the 

duties causing loss Drirector of Agnculture 

of Rs 100 1.80 10 has already been sent to 

the state Govl. 

8 उन Dayal Drwan He embezzeled of He has FIR has been lodged 

Head Clerk Rs 1 59 690/ and been agawnst him 1n the police 

the amount of retired station Sector 17 Chd the 

Rs 74430/ has from service  Court case 15 still under 

[
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Sr No Name of the Officer/ Bnef particular Action Latest Posttion 
Officials 

been deposited by vide thus tnal ता Chandigarh 
khandsan and the office order  Court 
balance of Rs 58260/ endst No 
18 still stand against 2309 13/ 
the official E पाए) 

dt.12 09 97 

9 Smt. Nurmala Ram Smt. Nirmala सिखा है] आएं The decision of the 
Accountant & Accountant mis hasbeen chargesheet of the both, 
Sh Inder Jeet Smgh appropnated and recovered officals has already been 
Steno Typist cmbezzled the taken Sh Inder Jeet St 

amountofRs 165267/ Typist has been distmssed 
20 dunng the penod from service and Smt 

1/93 to 8/94 1n connt Nirmala Rani has been 
vance with Shr Inder grvenminorpunshment 
Jeet Sngh St. Typist 1 e stopping 2 annual 
by making fraudaleat/ merement with 

double drawal 1o Pay commulative effect vide 

Bills order 1ssued under endst 
20707/E हा (1) dt 
28 5 97 the offictal had 
made an appeal 01 these 

order whuch 18 under 

consideration 

10 Chuni Lal Clerk Rs 4114/ bonusof  Chargesheeted The official hes been 
field staff was the amount chargeshetted under rule 

embazzled by him recovered from 7 The Deptt appointed 
the official enquiry Officer to enquuire 

the matter but the enquiry 
report stdl awaited from 

the enquury officer 

4 

11 Satya Naram Clerk Heinvolved था. Suspended Suspended T'IR lodge with 
nmsapproposation Police Station 
of flood relief 
fund 

12 Amur Chand A [ Misapprotation FIRlodgedby Coust case 15 under Trial 
relating to diggmg ADC (KADA) 
of pondsunder Bhiwant at police 

DDP/EAS dummg station Bhiwau 
94 95 amount 

Rs 36 684/10 

13 Suresh Kumar AI do do -do 
amountRs 16935/40 

14 Sukh Ram Al do do do 
amount Rs 69{86/60 

15 Randhr Singh Surveyor do do do 

amountRs 10171/20



42 

Sr No Name of the Officer/ Boef particular Action Latest Positton 
Officials 

16 Dhan Singh A} Misappropnation He was charge  The court case has been 
of amountRs 50300/ shetted of rule7 disnussed by court resently 
reg inputs urea & The Show and action 15 betng taken 
nsectidide/pesticides  cause notice for 

recovery of 
Rs 50300/ 

and dismussed 

from service 

17 Vyay Singh Al Misappropniatonof  He was charge  Enqumiry repott 15 awaited 
. amount of Rs 40220/ sheted under rle 

reg Seed etc 7 and enquiry 

officer was 

apponted 

During oral exammnation1t was observed by the Commuttes that the detmled mformation 
18 not available with the department 

Thercfore, the Commuttee desired that the complete latest progress mademalithe 
cases be sent to the Committee as e irly as possible 

35 VISIT/TRAININGINABROAD 

The Commuttee asked the department to supply the information about the names/ 
designation of the officers/ officials sentabroad for getting tramning लए: Inresponsetheretothe 
reply of thedepartmentis 85 under — 

(a) Name of the Officer/of officials  Duration Name of traming 
with designation 

(1) Sh Sajjan Smgh IAS the June 2150 00 July Mult: Country Study Mission on 
lhen Director of Agniculture 1st 1994 Agncultural Cooperation at Japan. 
Hearyana, Chandigarh 

(2) 5५ JK Baush, Research August 1stto International Course on Suj:face‘ and 
Officer Groundwater September16 1994 Groundwater Hydrology ILWM 
Cell Haryana, Chandigach KATHLIEKE University Belginm 

(उठ Sh 5थाधा Smgh IAS August21 29 Foreign tour of China and Malysia 
the then Director of Agn 1995 under [ntegrated Watershed Develop 
culture Haryane, Chandigarh mext (Hils) Kand: areas regarding 

Study tours/traiming to study 

Vagetative-cum structural Measunng 
concernmg Soil Conservation 

(4) Sh. Prem Singh Malik November17 1955  The Tnp of APD OPP to Holland 

Deputy Director (Project) (Neatherland) 

of opp Karnal 

()  Theobjectiveofthetraming 1stoupdatetheknowledge आएं enhancetechnolog 
1calcompetenceof the officers and to enable them to percolate the benefit of the tramimg of other 
follows and junior staff These tramned officers have utilized their knowledge प्रा successful 
implementation of the vanous departmental schemes/activities
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(© All the above officers are still serving the State of Haryana Therr addresses are given below 

1 Sh Sapjan Singh IAS Chief Admunstrator Haryana Agricultural Marketing Board panchkula 

2 Sh T K Batish Research Officer Groundwater Cell Haryana, chandigarh 
3 Sh premsmgh Malik Deputypro_]ectDlrectorofOpp Karnal 
Durmgoralexammation the commttee further desired to knovthe purposeofvisit and the amount spent thereon 

| The Commttee further desired to know whether the visit of the officers was nthiated/arranged by the department itself or they were sent on the nvitation from the respective countries 

The Committee desired that the saxd mformation be sent at the earlest 
36 Phycical Venfication 

The Commuttee asked the department to supply the detarl एव the physicai verification of the stores etc made by the depariment The reply 15 85 under — 
(a) Every year instructions are reierated regarding physical verifications of the stock and the store by the Directorate (0 allthe field officers These physical verifications are carried out by the Commuttee of the Officers constituted by the respective DDA s (Class I/ SDAO SMS 00 DSCO ASCO s etc ofthe Distt ) 
(b & ¢) Atthe tme of physzcal vertfication thcfollomngcas&srcgardmg theft/shortage comes to the notice of the department as Inttmated by the concerned officers — 
® Two vehicles (one J eepNo PNJ8422Book valueRs 35000/ allocated fromJomt Punjaband onevan No HRA 1408 purchased m the year 1968 Book valueRs 45000/ werestolen fromthe officeof APPO Hisar FIR lodged 1n4/92 with the local policeand thepolicehas given the not traceable cartificate Now departmental actionis being taken against three officers (1) Sh Ja1Parkash APPO(2)sh Vedpalsmgh APPO(3)sh Bhoop SinghKhidian APPO (4)Sh Damoder Ra1 Head Mechamc who wereresponsible for the theft of vehicles at Hisar 
Old/condemned Spray pumps were stolen fromthe o/o APPO Jind FIR waslodged in 6/ 95 with local police and the Police has given thenon tracable certificate Now Departmental action has been taken against two officrals (1)Sh RamChander Head Mechanic (2) Sh Ram Kishan Mech Therescrvepnccwasflxedbyfl]ccondemncdnatmn Commuttee for thesespray pumpsasRs 25000/ 

()  Acaseof loss/shortageof Rs 6213 50m stocks/stores of theMarketing Section wasnoticed duning 1996 97 anddepartmental enquiry1s bemg conducted againstSh Chunilal Clerkwhohasbeen chargesheeted 

(1)  Three cases of theft of stores articles at Hisar Gurgaon and Faridabad of AgnculturcEngmcermg Cellhavedetected so farand the FIR have been lodged with the local potice for these cases 

After scrutiny of the reply the Commuttee desire to know the latest position of the action,if any, taken agamst the defaulting officials found guiltyn the cases stated above m (b &c)
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37 SCHEMESSANCTIONEDATTHEFAGEND OFTHEFINANCIALYEAR 

Onbeing asked by the Commuttee the departmentreplied that the Scheme sanctioned 

bytheGovernmentat thefag end of the year during last three financial year are given below due 

(0 which funds were exther lapsed — 

Sr Name एव the scheme Year Funds Funds Funds 

No sanctioned utilised lapsed 

1 Sprinkler sets 1994-95 5000 — 5000 

subsidy 1995 96 5000 004 49 06 

2 Land Reclamation 1995 96 37400 202.50 7150 

During oralevigence the Commttee was infored that under certain attractive schemes 

the Governmentof Indiaprovided 75% of fund to the State Government and there wasno shortage 

offund 

The Commattee was also mformed about the achievemerts made during the last three 

years whichareasunder — 

Sr Year Traget Achievement 

No Phy Fin Phy Fin 

(Hect) (Rs 1 (Hect ) Rs 11 

lakhs) lakhs) 

1 1994 95 762 30.50 712 2848 

1995 96 2970 29700 2654 270770 

3 1996-97 6227 62270 5427 57145 

Therefore, the Committec desired to know the detail of the total funds allocated and 

spent durmg thelastthree years till now, alongwith the detailof beneficiaries, particalarly 

belengmg to the Scheduled Castes 

38 PUBLICITY 

Inreply to the detail of publications पा the shape of booklets/literature etc thereply of 

thedepartmentis asunder — 

Publication material printed 

(1) , Handbills/Folders/Pumphelts 200000 approx/year 

()  Posters 1000000 peryear 

(m) Magezme KrnshiAgardootquarterly addiion12000Nos 

(v)  Actonprogramme (Booklet) Kharif & Rabi season 4000 Nos fyear 

(v)  Dafferenttypeofforms/performa 1000000 Nos /year 

(vi) Dhifferent studies conducted by the Statistical Selection on Agriculture Devel 

opment(Booklets) 10000 copies/year 

{vit) Receipts/filecovers 1000Nos /yearbooks 

(vin) Otherprimting material 10000 Nos /years



&
 

शी 45 

The Commuttee durmgoralevidence, recommend that the department to take steps 
tosupply thematerials atthelevelof Gram panchayats, Lamberdars etc ywiththeviewto 
make them घन कर about the activities of the Government 

3%  MONEYSPENTONVARIOUS SCHEMES - 
%Regardmg the expenditure made durmg thelast three years under vaous schemes the 

departmentrephed asunder — 

Detail of Expenditure 

Sr Nameof the programme Actoal Exp Actual Exp Actual Exp 
No 19%4 95 1995 96 199697 

1 2401 CropHusbandry N 
NP 139620 148389 183559 
Plan 227402 264605 331923 

2 2402 CoilConservation . 
NP B 32829 37585 < 42014 
Plan 107912 166110 187701 

3 2702 Mmor Irnigation 

NP 14576 16078 187725 
Plan — — — 

4 2435 & छाए Programme 

NP 2455 2829 3033 
Plan 1521 1631 2087 

5 2415 Agri Research - 

NP 231372 259600 320400 
Plan 54957 744 62 119500 

Durmgoralexammation the Committes wanted toknow the expenditnremade tillnow 
under these schemes The department assuted to supply the same | - 

| & The Commnttee, therefore, desu'led thatthe smdmformatl‘onbe(sensttolat[hfie lommlt- 
1 tee at the earhest. J 

5 
40 ADMINISTRATIVEREPORT " 

Regarding the publication of admirustrativereports the departmentreplied that— 

The Annual Admmstrative Reportupto 1995-96havebeen submutted (0 the government 
whereas thereportforthe year 1996 9715 being submutted (0 the Govt shorfly Thedepartmental 
administrativereportis prepared on basis of Agriculture Year (JulytoJune) and not on basts of 
Calender year (January to December) 

The Commuttee desired that फिट department tomake efforts to publishthe admn- 
istrative reporiup to date, 

41 Allocation of fund to various schemes 

In respose to the questionnaire of the Commuttee the mformation supplied by the
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departmentis asunder — 

Detail of funds allocated under different scheme1s asunder — 

(Rs 1nlakhs) 

Sr Name of the 1994 95 1995 96 996 97 
No  programme 

1 2401 CropHusbandry 109619 120847 1409 | 

NP (Reven.e) 700 700 7 

20(Charged) Pian 289675 231365 3070 

2 2402 Soil Cons 

NP 30510 33067 403 

Plan 113220 139700 210000 

3 2702 Munor Irnigation 

NP 11400 12802 15147 

Plan 9700 110000 10000 

4 2435 छाए Prog 

NP 242 2249 2621 

Plan 1400 1525 1600 

5 2415 Agn Researchaidto 

only grantto CCSHAU Hisar 

NP 211375 230000 266000 

Plan 61400 67500 67500 

Durmg oral examination 1t was pointed out by the Commuttee that about 50% crop of 
mustared has been damaged due to the insecticides It was informed that on areport from the 
State Government about the damage of crop due to therough weather the Governmentot India 
themselves taken a decision to allow the State Government 10 divert/utihze the fund of 

equipments for chemicals/plant protection Necessary action has been taken by the Director 

Aguncultareandrequired medicines/chemcals pumps have been suppiied 

Onbewng pomtedoutby the Commuttee thedepartmentinformed thatthe facility of Air 

Spray for cropshasbeen discontinued by the Government of India 

The Commttee further desired that necessary assistance of chenmeals/pestictdes 

beprovided to the farmers, as assared by the department during oral evidence, on priority 

basis 
et 

As stated by the department, during oral evidence, the progress made by the 

Haryana Agniculture Umversity/Department का developing crops suitable for the Saline/ 
Blackish water,be mtmated to the Committce 

fr ]
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APPENDIX | 

Summary of recommendations/observations of the Commuttees on Estimates (1997 98) 

PANCHAYATS DEPARTMENT 

Sr 

No 

Page Paragraphs of the 

Report 
Recommendations/observation 

3 4 

4 

g 11 

14 

15 

16 

Durning the oral exammation of the department the 
Commuttee observed that a very small amount has so 
far been spent by the department mspate of the fact that 
more than balf of the financidl year 15 over 

The Commuttee therefore desired that the department 
to ensure that amount /funds allocated to the department 
for the current financial year should be utthsed/spent 
well प्रा tune P 

The Commuttee also destred that the department should 
make efforts to spend the funds allocated 1n four quarters 
of the year proportionately to avoid any uregulanties 
etc 

The Commuttee therefore desired that the total amount 
of Matching Grants released by the department tll the 
finahsation of this report be supphed to the Commuttee 

The Commuttee further desired that efforts should be 
made to release the amount of matching grant as soon 
as the amount 1s deposited by the concerned mstitutions 

The Commuttee further desired that the departrent to 
supply the detml of pending cases पी any with the 
department alongwith the reasons therefore 

After oral examnation of the department, the Commuttee 
destred that the department should take immediate steps 
to fill up the vacant posts of Gram Sachivs Patwaries 
Head Clerks/Assistants ये Es SE P 05 and Panchayat 
Ra) Officers at the earhiest under mtimation to the 
Commuttee 

Durmg the oral examination of the department, the 
Commuttee desired (0 know whether the enquiry under 
these cases have been completed The representatives
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4 

6 12-14 19 

8 14-15 21 

of the department 1nformed that the enquiries in these 

cases are gomg on 

The Commutiee therefore desmed that the department 
should make efforts io decide cases after completing 

the enquiry at फिट earliest, under intimation (0 the 

Commuttee 

The Committee therefore deswed that the said 

mformation 1f any be supplied (0 the Commuttee at the 

earhiest 

After oral examuination the Commuttee desmed that the 

department to intumate the money spent on these 

schemes during the year 1996 97 

It was further desired that फिट detail of the following 

schemes be also mtmated to the Committee — 

1 Revenue Earning Scheme 

2. Pilot Project Scheme 

3 Aravali Vikas Sangthan Scheme 

4 Special Central Adhoc Grant-in aid to PRIS on the 
recomendation of 10th Finance Commuission 

Tt was further desired that the achievements made by 
the department under these schemes be intmated to the 

Commuttee 

The Committee therefore desired that the efforts should 

made by the department to get the schemes sanctioned 

at the earliest so that the funds allocated may be spent 

properly and पा time 

Therefore the Commuttee desired that the Gram 

Panchayats be made fully aware about the schemes of 

the department 

The Commuttee further desired that the distribution/ 

allocation of funds should 06 made available at the 

Block level mstead of District level 

The Commattee further desired that the action taken 85 

above 06 mtimated to फिट Commttee  ; 

After gomg th:ough thereply of the department and oral 

examunation of the departmental representatives the 

क
ि
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10 

11 

13 

15-16 

16 

16-17 

27 

Commuttee deswred that efforts should made by the 
department to publish फिट Admumstrative Reports upto 
date under mttmation to the Commuttee 

The Commuttee observed that 1 some of the villages 
the phinimis and Common land have been enchroched 
upon by the unauthorised persons and fhis tendency 1s 
increasing day by day i the willagers Therefore the 
department to take action at the earhest at £roos root 
Ievel and the Commuttee be mformed about the action 
taken within 6 months 

During the oral examination the Commuttee desred 
that the required mformation at Block levels be supplied 
to the Commuttee 

Since no reply has been received from the department 
पी the finalistion of the report the Commuttee desired 
that the sard mformation be supphed to the Commuttee 
at the earhiest 

After scrutinizing the reply the Commufice desired that 
the purpose alongwith the name of Panchayat/Samiti 
for which the assistance has been grven be suppled to 
the Commuttee 

The Commutteo further desired that the Criterta of grving 
assistance (0 the Panchayats/Sarmties be mumated to 
the Commuttee 

The Commnnuttee further destred that the progress made 
गा the developments works undertaken by फिट department 

“during the last three years under Revenue Earning 
Scheme be mtimated to the Commuttee 

After Scrutimising the reply the Comnnuttee desired to 
know the latest position/progress made वा the completion 
of the above stated works 

The Comnuttee scrutimised the reply and desired that 
the detatl of the works undertaken be supplied so that 
the same may be further examined 

—000—
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APPENDKX-II 

Summury of rccommendations/ observations of the Commuttee on Estunates 

(1997 98) 

AGRICULTURE DEPARTMENT 

Sr Page  Paragraphs 

No 

Recommendations/observation 

4 

8 41-42 38 

However the Commuttee deswed that the efforts 06 

made to fully utihize the allotted amount properly and 

पा time 

The Commuitee therefore desired 10 expedite the matter 

to fill up फिट vacant posts as are lymng vacant till now 

under wntmation 0 फट Commuttee 

The Commattee therefore desmred that action be taken 

1 this regard under inttmation to the Commuttee 

Therefore the Commuttee (65066 that the complete 

latest progress made पा all the cases be sent to the 

Commuttee 85 early as possible 

During oral exammation the Commuitee further desired 

to know the purpose of visit and the amount spent 

thereon 

The Commutice furthe~ desired (0 know whether the 

visit of फिट officers was mtiated/arranged by the 

department itself or they were spent एप the mvitation 

from the respective Countries 

The Commuittee desred that the said mformation be 

sent at the earliest 

After scrubny of the reply फिट Commuttee desire to 

know the latest posiion of the action 1if any taken 

agaimnst the defaulting officials found guilty m the cases 

stated above 

Therefore the Commuttee desired to know the detail of 

the total funds allocated and spent during the last three 

years till now alongwith the detail of beneficiaries 

particularly belonging to the Scheduled Castes 

The Committee During oral avidence recommended 

that फिट department to take steps to supply the materals
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31 

4 

10 

11 41 

at the level of Gram panchayats Lamberdars etc with 
the view (0 make them aware about फिट activities of the 

Government, 

The Committee therefore desired that फिट said 

mnformation 96 sent to the Commuttee 2. the earhest 

The Commuttee deswred that the department to make 

efforts to publish the admumstrative report uptodate 

The Commuttee further desired that necessary assistance 

of chemicals/pesticrdes be provided to the farmers as 
assured by the department duning oral evidences on 

priority basis 

As stated by the department during oral evidence the 

progress made by the Haryana Agnculture University/ 

department पा developing crops suitable for the Saline/ 

Blackish water be intimated (0 the Commuttee 

—D—
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APPENDIX - पा 

Statement showmg फिट outstanding recommendations of फिट Commuttee on 
Estimatesrelatmg to the years 1985 86 1989 90 1990-91 1991 92 1992 93 1994 95 1995 - 
96 and 199697 

Sr Pageof Paragraphs Further observation/Recommendations 
No the Report made by the Commuttee 

1 2 3 4 

18TH REPORT (1985 86) 

INDUSTRIES DEPARTMENT 
1 1112 23 पे The Committee after hearing the 

departmental representatives regardig revival of sick 
units desired to see/check some of the Sick Industrial 
Units of the State 

22ND REPORT (1989 90) 

ANIMALHUSBANDRY DEPARTMENT 

2 10-11 19 The Commutice be informed about फिट latest position/ 
progress 

23RD REPORT (1990-91) 

SOCIALWELFARE DEPARTMENT 

3 12-18 16 @ The Commuttee deswred that C1D report पा 
the embezzlement case of Rs 64 000/ after 

investigation, be sent immediately 

The Commuttee also desired that in the case of Shrimati 

Neerja Sarot CD PO Education Department be 

mformed प्रा. witing about the departmental decision 

taken regarding stoppages of one increment of the 

official 

(1) ‘The Commutteebe iformed about the progress 

made पा the case of Shri Banwar: Lal 

24TH REPORT (1991-92) 

FORESTDEPARTMENT 

4 914 13 In additien to the cases (at Nos 1 2 3 4 (1) (m)6 7 

13 and 17) already dropped the cases at Sr No 8 to 

12 & 14 to 16 of para 13 during its meeting held on 

16th September 1996 also dropped
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5 

6 

27-61 

09 70 

13 

16 

The Commuttee also desired that the latest position of 

the remaining pending cases of complaints/ 

embezzlement be intimated for the mformation of the 

Commuttee at the earhest as recommended पा para 11 
of 27th Report for the year 1994 95 

25TH REPORT (1992 93) 

IRRIGATION DEPARTMENT 

D During oral examumation held on 8th August, 

1995 the Financial Commussioner and Secretary to 
Government Haryana, Imgation Departmenthad ensured 

the Commuttee that all these cases will be finalised 

within two months and the Commuttee will be imnformed 

accordmgly The requisite information has not been 

supploied so far till the finatisation of this report The 

Commuttee therefore again deswed that this information 

be supphed to the Commuttee unmediately without 

further delay 

() The Commttee also desired that the latest 

position with regard to 149 pending Court cases be 

mtmated to फिट Commuttee alongwith complete detals 

of each case 

The Comurttes undertook its on the spot study tour 

from 22nd to 25th August 1995 of vartous Irrigation 
works/schemes desiiting work seepages water logging 

etc concerning outstanding paraNos 14 15 16 17 19 

and 23 and record पड findings thereon which stands sent 

to Government (Government replies thereto 1९ still 

awaited and these have not been sent till the finalisation 

of this report Hence the Commuttee desired that action 

taken report of Government on the 8810 findings relating 

topara 16 be sent to the Commuttee immediately without 

further delay so thal these matters be taken into 

discussions duning the next oral examunation of the 

departmental representatrves 1 the next financial year 

Latest position of case No 1 be mtumated to the 

Commuittee 

Till the finalisation of the report of the commuttee the 

desired information was not supplied to the Commiuttee
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10 

11 

13 

86 

87 

2123 

2627 

35 

37 

17 

hence the Commuttee would एड to know the latest 
posttion 

The Commttee would like to know the surprise raids 
conducted by the Vigilance Cell of the Department and 
the details of the officers found guilty durmg the last 
three years 

The Commuttee would hke (0 know व any case of 
payment of compensation pending with the Department 
if so the details thereof 

The Commuttee be mitmated wath the latest position 
alongwith the reasons for non finalisation of the Annual 
Admimstrative Report of the Department 

27THREPORT (1954 95) 

TRANSPORT DEPARTMENT 

The Commuittee desired that the latest position after 
taking necessary action in the matter be mtimated (0 
the Commuttee except the case of narnani at St No 5 
which has been dropped by the Commuttee on 20 6 
1996 

After hearing the departmental representatives the 
Commuttee desired that the department should take 
approprate action for getting the land at Gurgaon vacated 
from the persons concerned The department promused 
to send the detaled reply of the case but the said reply 
has not been recerved पा the finahsation ए the Report 
therefore the Commuttee desired that फिट detailed 
information of this case be suppled to the Commitee 
at the earlies alongwith the cause of delay 

With regard to the encroachment of land or the State 

Transport Department at Shahabad the Commmttee 
observed that the department has not taken an appropriate 
action at appropriate time and the department remamed 
mactive for about 9 months 

Therefore the Commuttee took a serious view and desred 

that the department should take ummediate effective 

steps to pet the possession of the said fand without 

further delay The Commuttee be informed about the 

actron taken by the department at the earliest
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During the oral Cxammation the Commattee observed that there 15 a &real vaniation 1o the number of challans made by the various authorities The Comymittee has further observed that at the tume of checking व the General Manager or any other Senior official of the departmentremarns present then if would be made more effective Checking should be made by the Fiymg Squad Officer and by G Ms atleast for 3 days पा week 
Therefore the Commuttee desired that to improve the checking system of the department the department should take immediate appropriate action under Intmation to the Committee 

The Commuttee further desired that the department should consider and start the procedure to fmalize the cases of challans by the departmental anthorities mstead of sending फिट challans (0 the Courts 

The Commuttee observed that due to the Plymg of unauthorised vehicles for the purpose of carrymg the bassengers the department 15 suffering a great loss Therefore the Commuttee destred that the department should take effective Steps to stop the plymng of unauthonsed vehicles by challaning and cofisating them by the department and the Commuttee be mformed abont the action taken 

The Commuttee after undertaking visit to depots/ workshops in December 1995 noted that staff posted to handle computers 15 परत tramned Trained staff be posted there to avoid any 1055 Committee may also be mformed 
After scrutinising the reply sent by the department the departmental representative stated during the oral exammation that a traming course of 60 days was being Imparted to issue the licences for training the new heavy vehicles drivers The department aiso informed that after the trainmng the Heavy Vehicle Driver 15 appomnted after the completion of 5 years experience 85 such ता view of the reply of the department the Commuttee desired (he department to look 1nto the matter with a vies to give more employment to the presons/drivers who took विधा from Drivers Trammg School Murthal
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57 58 

39 

41 

27TH REPORT (1994 95) 

COOPERATION DEPARTMENT 

The Commuttee desired that the department may persue 

थी such cases peading with the Courts 

The Commuttee be informed accordmgly about the 

cases/matters of this para (a and b) 

The Commuttee undertoc?kjo ts on the spot study tour 

from 26th to 28th October” 1995 to see progress/latest 

position of Pamipat Rohtak and Palwal Sugar Mills of 

the State concermng ourstanding paragraph No 39 etc 

and reported 5 following findings thereon which stand 

sent to Governiment 

1) the number of measures to be taken to 

immprove working and to effect economy etc गा Pampat 

Sugar Mill 

(1) reasons of loss suffered by pampat Distillery 

and 

(1) other matters 85 pomted out पा the findings 

(Sub para (f) of this para dropped by the Commuttee on 

10796 

Government replies thereto 1s 5001 awaited and the 

same have not been sent शि the frnahisation of this 

report Hence the Commuttee desired that action taken 

report of Government on the said findings be sent to the 

Comnuttee immediately without further delay 80 that 

these matters be taken गाए discussions during the next 

oral examination of the Departmental Representatives 

1n the next financiai year 

) The Comunuttee further desired that the 11५ of 

(06 person who have been found involved पा the cases 

of corruption during the last 3 years may be suppled to 

the Commuttee along with the number of persons who 

have been removed from service on the charges of 

corruption within a fortmght The department should 

also take action against them (CONFED) 

(0 Information regarding INFED as desired पा 

271h report be supplied to the Commnuttee
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n 

45 

The Commutiee observed that the financal year1s going 
to be closed but no amount/money has been recerved 
from Government of Incia for the scherne stated above 
Therefore the Commuttee desired that detail of the 
money 1f any received from Government of Indra duning 
the year 1994 95 be mumated on ghe Commuttee 
alongwith detail of utihzation of the उस money 

Thexefore after hearing the departmental representatives 
the Commuttee desired that the required wnformation 
with regard to State Government undertakings be sent 
to the Commuttee at the earliest 

Therefore after hearing the departmentai Tepresentatives 
the Commutiee desirea the department to look mto the 
matter with regard to the non registration of Coop 
Societies 1n these districts under Inlimation to the 
committee 

The Commuttee further desired that the department to 
look mto the matter and take effective steps for finalsmg 
the cases of embezzlement as stated at (b) above The 
appropriate action agawnst the defaulting societies/ 
Persons be also taken The Commuttee be also 
mformed 

W Asregards other information which was orally 
asked for the commuttee observed that the same was 
not readily available with the departmentai 
representatives at that tme As such after hearing the 
departmental representatives the Computtee desmred to 
send the requisite detal (upto date latest position with 
regard to the following works n hand of the department 

(1)  Establishment of Cold Storage-com Warhousing 
Complexes 

(2) Modermisation of Spining Mills Hangs: 

(3)  Establishment of Ginnery 

@  Development of Processing and Marketng of 
Mushroom by Hafed 

(5)  Establishment of Mustard वा Mhlls at Narnaul 

(6) Rehabilitatton of Sick Stores
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1 2 3 4 

(7  Loan/subsidy to labour and construct 10 federation 

for the construction of Office cum Godown 

@®  Construction of Godowns by HAFED 

9  Construction of Godown of Primary Agricultore 

Credit Socities 

()  The Commuttee further desired to make on the 

spot study/inspection of above works alongwith certain 

important Projects of the Department to see/check thear 

progress 

28TH REPORT (1995 96) 

PW (PUBLICHEALTH) DEPARTMENT 

24 6-8 13 ()  The Committee further recommended that the 

Government to make sufficient amount of funds 

available for the reparr/maintenance of all the 

water works and sewerage/draining system etc 

25 2224 17 (ऐ The Commuttee therefore recommended that 

the progress made था the completion of various 

works/schemes under this plan be mtimated to 

the Commuittee 

() The Commuttee further desire that the detail of 

new works 1f any taken पा hand be mtunated to 

the Commuttee 

(n) The Commuttee also desire to send the detail of 

the court case alongwith the latest posihon 

26 24 25 18 )] ‘The Commuttee desired to know the names of 4 

to'wns where the sewerage schemes are under 

mnplementation The progress made था thus regard 

may also be mtunated to the Commuttee 

27 30-34 ही. The Committee therefore desired the department to 

expedite and finalise the cases at the earhest, alongwith 

the action taken agamst the officers/offictals who arc 

at fault 

(Complants at St Nos 10 14 18 to 20 have becn 

dropped by the Committee m 5 meeting held on 

4-6-97)
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37 

3739 

4151 

1314 

15 

16 

17 

The Commattee further desred to mtmate the amount 
mvolved m each case 

The Commuttee thereofre destred that the detal of the 
cases relating to embezzlements/complants etc which 
are pending पा various courts alongwith the amount 
1nvolved, be sent to the commattee 

The Commmutiee therefore recommended thatthe achon 
to fmalize the remaming matters be expedited and action 
agamst फिट defanlters be also taken under mntimation to 
the Commuttee 

The Commuttee therefore desire that the action taken 
1 the matter be mtumated to the Commitiee at the 
earliest 

There the Commuttee desired that the cases be decided 
at the earhiest alongwith the action taken agamst the 
officers/officials who are at fault {stated above at A ) 

The Commmuttee further desired that the cases as stated 
at b above be settled at the earhest 

The Commuttee be also intimated about the action taken 
या the matter 

After examinmg the departmental representatives the 
Commuttee desired that effect: se steps 0८ taken for the 
completion of the works at the earliest The Commuttee 
further desired that progress made be also mtimated to 
the Commuttee 

29TH REPORT (1996 97) 

HEALTHDEPARTMENT 

After going through the reply and the oral evidence of 
the department the Commities desired that the case as 
stated above be expedited under mtimation to the 
Comimttee 

'The Commuttee be also supphed the details of the cases 
1f any pending छा any court agawmst the officers/officials 
of the department 

The Commuttee therefore desired that the department 
to keep watch to stop the private practice by the
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35 

37 

38 

39 

1517 

1718 

18 19 

19 

2023 

18 

19 

21 

Govertiment doctor 1n case any doctor 15 found, as such 

sustable action be taken agamst him 

The Commuttee be mformed about the action taken by 

the department पा फिट matter 

Therefore the Commuttee desired that the department 

to take steps to make the funds avalable 1o hme for 

the schemes stated above 

The Commuttee also desired the expenditure on फिट 

schemes be also made जा time and properly 

The Commattee further desired that the depariment 10 

take steps to complete the purchase process well 1m 

ame 16 before the end of the current financial year 

The Commmuttee furtber deswred that the action wahen on 

the pomnts stated above be supplied to the Commttee 

at फिट earliest 

The Commutiee desired that the department to take 

steps for getting फिट timely sanction of the schemes 

from the Government. 

The Commuttee also desired that the progress made on 

the construction of burlding of Hospital as stated above 

be mtimated to the Commmutice 

The Commuttee desed that the department (0 take 

steps to expedite the preparation/publication of the 

administrative reports at the earliest under mtimation 

to the Commuttee 

गा view of the position stated above the Commutte 

desired that the department should take effective steps 

to get the 5810 land vacated under mtmation to the 

Commuttee 

Therefore the Commuttee desired that the department 

to take effective steps to check and stop this practice 

so that there 1s no exploitaton of the people of the 

State 

The Commuttee be also mformed about the action taken 

1n फिट matter 

The Commuttee therefore desired that the department 

10 look mto the matter and take effective steps to
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replace the condemnable vehicles with new one under 

mtimation (0 the Commuttee 

The Commuttee therefore deswed that the department 

10 adopt suitable measures to stop irregularity or 1055 ता 

stocks/stores of medicines etc 

The Commuttee further desired that the action 1n the 

matter stated above be expedited under mtimation to 

the Commuttee 

After going through all these aspects the Commttee 

destred that the department to take immediate steps to 

expedite the matter under intimation to the commttee 

at फिट earhest 

After gomg through the reply of the department, the 

Commuttee desired that the govt 10 make efforts to get 

the fund from the Central Govt for various schemes 

sponsored by the Govt ए India 

The Commiuttee further d]csxrcd that the amound of Rs 

11 crores announced by the Government of Indtabe got 

released 

The Commuttee be mntimated about the attion taken in 

the matter 

Theretore the Committee recommended that the 

department to take effective steps for the repair/ 

mamtenance of equipments like generators etc  at the 

carliest under inttmation to the Commuttee 

The Commuttee further desire that department to provide 

emergency lights for the Operation Theatres and 

Emergency Wards of the Hosprtals पा the state 

The Commuttes 15 of the opinion that the department 

should supply the details of फिट complamts recetved 

agamnst the Drug Inspectors during the last three years 

The Comrmuttes further 15 of the एएएए107 that the detail 

ए the cases 1f any instituted m any Courtunder relevant 

Act/Rules during the 1851 three years for breach of Act 

agamst any party be supplied 

The Commuttee 18 also of the opinion that the detail of 

the sale of drugs m contravention of the Act if any
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detected during फिट last three years be supplied to the 

Commiuttee 

The Commuttee further 15 of the opmion that the detail 

ए any wregularities 1if any detected during the 1 

three years of the licenced manufacturer of drugs ‘m 

contravention of the provision of the Act/Rules be 

supplied 

The Commuttee be also informed about the action taken 

in पीट matter 

45 3132 29 After gomg through फिट reply and oral examunation of 

the department फिट Commuttee 15 of the view that the 

Government to supply a detail of the complaints 1f any 

recerved by the department during the last three years 

regarding Food Inspectors etc under intimation to the 

commuttee 

46 3233 30 During the course of oral exammation the representattve 

of the Govt stated that the material amounting (0 Rs 

6 crores 15 likely (0 be approved by the High Powered 

Committee 

The Commuttee asked the department to ensure that the 

said material be purchased well i time so that 1t may 

not lapse 

The Commuttee Therefore deswred that the action taken 

in the matter be inttmated to the Commuttee 

47 3338 31 After perusalof the reply the Commuttee found that the 

department has not supphed the detail of the present 

posting of staff alongwith the date of thewr posting 

The Committee therefore recommend that the said 

information be supplied to the Commuttee at the earliest 

48 38 32 After discussion with the departmental representative 

the Commuttee observed that the department should 

streamling the distribution system of the medicines so 

that the benefit may reach to the down trodden of the 

society and misuse of the medicines may 8150 06 stopped 

The Commttee therefore destred that the action taken 

पा matter be mumated to the commuttee 

—D— 
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